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NOTICE OF OPPOSITION
(See rule 40)
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3[For Fee see First Schedule]

Alnsert (in full) name  and I {or Wel* i liomimmmiemimmrssssansanes ST —— ,
address of applicant OF hereby give notice of my (or our) intention to oppose:
applicants. Under rule 41, the rectification of the Design in
Irsetnumber and date,  Tesbet of The Design No v
“Insert name ‘°f applicant, granted to.
grantee or proprietor. registered in the NAame(s) Of....uwmrenns

.......................

OInsert grounds and short o
statement of the facts of the case.

...............................................................................................

.......................

..................................

Dated this.....ccmeremerens s T\ SP——— ) SR
*To be signed by the applicant(s)  (SIgNed) sttt
or authorised agent.
To )
‘The Controller of Designs,
The Patent Office,



